
 BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
SOUTHERN ZONE, CHENNAI 

 
Original Application No. 288 of 2024 

 
 

Mrs. P.Muthammal, F / 65 years, 

W/o. Ponnusamy, 

D.No.3/198, Seravampatti, 

Chinnamalai Post, 

Tiruchengode Taluk, 

Namakkal District                  `

              …Applicant 

 
-Vs- 

The Regional Director, 

Central Pollution Control Board, 

(Ministry of Environment, Forest and  

Climate Change, Govt. of India), 

Regional Directorate Chennai – 77A, 

Padi, Ambattur Industrial Estate, 

Chennai – 600 058 and 6 others        

       
…Respondents 

 
 

COUNTER AFFIDAVIT FILED BY THE 7TH RESPONDENT 
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4. 07.01.2025 Letter addressed by 

the 7th Respondent to 

the 6TH Respondent. 
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5. 21.01.2025 Copy of the Poultry 

Manure Purchase 

Agreement entered 

into M/s. Shri Balaji 

Sago products with 

Annexures. 
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6.  Photographs showing 

compliance of Central 

Pollution Control 

Board Guidelines 
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Certified to be the true copies of the original 
 

Dated at Chennai this 27th day of January 2025 
 
 
 
 

Counsel for the 7th Respondent 
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